
Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.
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Inadvertent Omission to Insure

In consideration of the payment of additional premium, this policy extends to cover 

inadvertent omissions

i) The liability under this extension shall not to exceed 5% of the sum insured for 

equipments mentioned in the schedule.

ii) The insured shall notify the company of each additional insurance as soon as it shall 

come to their knowledge and shall pay the appropriate additional premium thereon 

from the date of inception.

iii) Following the advice of any additional insurance as aforesaid, cover by this extension 

shall be fully reinstated.

iv) No liability shall attach to the company in respect any equipment while such 

equipment is otherwise insured. 

If the insured fails to declare the values of such omissions within 30 days after expiry of 

the policy, there shall be no refund of the advance premium collected.

Limit: 5% of the Sum Insured as mentioned in schedule

UIN Number - IRDAN152A0085V01201718
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